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[T. §. G197/ANG-Beed-Parli-Vaij/Ghatsavali V1g/20E]
STATIT FHIT qT0SH, H&T T TR (i)

MINISTRY OF RAILWAYS
(Central Railway)

NOTIFICATION
Mumbai, 27 October, 2025
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 5056(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 3651 (E) dated 6th August 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section (ii), (hereinafter referred to as the said notification ) and issued under sub-section (1) of section
20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to
the Railway (Amendment) Act 2008 (11 of 2008), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely “Ahmednagar-Beed-Parli-Vaijnath (261 Km.) New Line Maharashtra”
in the district of Beed in the State of Maharashtra.

And whereas, the substance of the said notification was published in for Deputy Collector Ja. Pra. Beed in
daily Marathi newspapers namely “Samarth Rajyog” & “Abhiman” on dated 14-10-2025 under sub section (4) of
section 20A of the said Act;
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And whereas, no objections were received.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby declares
that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto shall
vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of Ahmednagar-Beed-Parli-Vaijnath (261 Km.) New Line Maharashtra for Ghatsavali village in the
District Beed in the State of Maharashtra

- Total
2 Area | Landto Assets
S. EAQ Village = Name Of Land Survey Land as be
ase ra) . No/ Tenure .
N Name Holder's as per 7/12 per | Acquired
No o gat No | System 712 H Bore/ .
a (Ha) Construction Trees
(Ha) Well
1 | 01/2025 | Ghatsavali | Beed | Yogesh Bharat Phad 18 Part 1 0.0039 0 3 55(1:2 aTm 0
Govind Dharmaraj 34 sqm. Tin
2 | 01/2025 | Ghatsavali | Beed | Jadhav, Shrihari 18 Part 1 0.0034 0 thea 0
Vaijnath Jadhav
3 | 01/2025 | Ghatsavali | Beed Santosh Pralhad 18 Part 1 0.0042 0 33 sqm. Tin Gooseberry-1
Bade Shed
. Motiram Vitthal 24 sqm. Tin
4 | 01/2025 | Ghatsavali | Beed Borwadkar 18 Part 1 0.0033 0 Shed 0
5 | 012025 | Ghatsavali | Beed | BMausaheb Shankar 1o | g 0.0049 | Bore- | 20sqm. Tin Mango-2
Phad 1 Shed
23.75 sgm.
6 | 01/2025 | Ghatsavali | Beed Qﬁfdasamb Shankar | g part 1 0.0048 0 RCC Mango-2
Construction
. Muktabai Tukaram 46 sgm. Tin Custard Apple-
7 | 01/2025 | Ghatsavali | Beed Phad 18 Part 1 0.0046 0 Shed 2 Mango-4
. Prabhakar Vithiba Bore- | 51 sgm. RCC
8 | 01/2025 | Ghatsavali | Beed Nannaware 18 Part 1 283 0.0051 1 Construction Black Berry-1
9 | 01/2025 | Ghatsavali | Beed | Arun Murlidhar 18Part | 1 0.0077 | Bore- | 84sqm.RCC | Mango-3
Lande 1 Construction Coconut-1
10 | 01/2025 | Ghatsavali | Beed | Bf2SkarVaehisnt 1 ygpan | g 0.004 0 0 0
11 | 01/2025 | Ghatsavali | Beed | Baban Apparao Aage | 18 Part | 1 0.0048 0o | Ssqh”;aT'“ 0
12 | 01/2025 | Ghatsavali | Beed | Gorakh Jivan 18 Part 1 0.0028 0 0 Jujube-3
26 sgm. Tin
. Shed & RCC
13 | 01/2025 | Ghatsavali | Beed | Ganesh Eknath Phad | 18 Part 1 0.0049 0 Construction Mango-2
Home
14 | 01/2025 | Ghatsavali | Beed | SureknaRaghunath iy o |y 0.002 o | Iosam. Tin 0
Phad Shed
6 sqm. Tin
15 | 01/2025 | Ghatsavali | Beed | P2ndit Rajaram 18Part | 1 0.0055 | Bore- | Shed&19 0
Lande 1 sgm RCC
Construction
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Shankar Sopanrao Bore- 56 sqm. RCC Mango-2
16 | 01/2025 | Ghatsavali | Beed 18 Part 0.0056 Construction
Phad 1 . Gooseberry-1
& Tin Shed
30 sqgm. RCC
. Mango-2
17 | 01/2025 | Ghatsavali | Beed | Snakuntala 18 Part 00185 | o | constuction | hionut1
Shivajirao Phad & 33 sgm. Gooseberry-1
Tin Shed Y
18 | 01/2025 | Ghatsavali | Beed | |2V APRNED | 1gpan 0.0055 | 0 0 0
. . Mango-1
19 | 01/2025 | Ghatsavali | Beed | Sikisan Manik 18 Part 00054 | BOre- | 54sam.RCC 1 g ijia g
Lande 1 Construction .
Jackfruit-2
. Radhakisan Bore- | 55sgm. RCC
20 | 01/2025 | Ghatsavali | Beed Manikrao Phad 18 Part 0.0055 1 Construction Mango-4
21 | 01/2025 | Ghatsavali | Beed | Babn Appa Aage 18 Part 000s5 | 0 | 2osdm RCC 0
onstruction
22 | 0112025 | Ghatsavali | Beed | Spre RN | 4 py 00021 | 0 0 0
. . . . Bore- | 49 sgm. RCC
23 | 01/2025 | Ghatsavali | Beed | Salim Vazir Tamboli | 18 Part 0.0055 1 Construction Mango-2
24 | 01/2025 | Ghatsavali | Beed | A7un Marut 17 Part 0.0077 0 0 0
Andhare
25 | 01/2025 | Ghatsavali | Beed | Kiran Ratan Adwani | 17 Part 045 0.0037 0 0 0
26 | 01/2025 | Ghatsavali | Beed | Shinde Balbhim 17 Part 0.0032 0 0 0
Lata Shivaji Andhare
(TABA-Afsar Vazir
27 | 01/2025 | Ghatsavali | Beed | 2mboli, Ekbal 16 Part 040 | 00067 | Bore- | 46sqm.RCC 0
Vazir Tamboli, 1 Construction
Aslam Munshi
Pathan)
Abhiman Rangnath
Andhare, Ganesh
Rangnath Andhare,
Prakash Rangnath
Andhare, Balu Kaka
Rangnath Andhare,
. Laxman Rangnath Bore- | 42 sgm. RCC
28 | 01/2025 | Ghatsavali | Beed Andhare (TABA- 15 Part 0.40 0.0072 1 Construction 0
Aslam Munshi
Pathan, Sadiq
Munshil Pathan,
Jamal Abhir Pathan,
Subhash Nagnath
Jadhav)
Shivaji Panduran
Khvtad & Other Six
(TABA- Aslam
. Munshi Pathan, 5sgm. RCC
29 | 01/2025 | Ghatsavali | Beed Sadiq Munshil 13 Part 2.59 0.0034 0 Construction 0
Pathan, Jamal Abhir
Pathan, Subhash
Nagnath Jadhav)
30 | 01/2025 | Ghatsavali | Beed | ASabal Aprugabai | 1y ooy 082 | 00001 | o 0 0

Jadhav
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Protective
wall, leaf
Ms. Samarth Oil Shev(\j/’a:TCC
Refinery LLHP, com ou’nd
31 | 01/2025 | Ghatsavali | Beed | Prop. Partner- 9 Part 1 0.00255 0 omp ' 0
. iron gate,
Dattaprasad Kisan -
Tapadiya boiler, 12.00
1.41 Sgm.RCC
Construction,
House
Mango-5
32 | 01/2025 | Ghatsavali | Beed | Rurekha Ranjit 9 Part 1 0.054 0 0 CoconUt-5
Tangade BlackBerry-2
SapodilLa-2
33 | 01/2025 | Ghatsavali | Beed | Kiran Ratan Adwani 8 Part 1 0.24 0.0032 0 0 0
Taramati Ratan
34 | 01/2025 | Ghatsavali | Beed | Adwani 12 Part 1 0.0032 0 0 Mango-2
Chauphule & others
Annasaheb Trimbak
Khavtad, Shivaji 48.72 sqm. Coconut-3
35 | 01/2025 | Ghatsavali | Beed | Trimbak Khavtad, 12 Part 1 0.55 0.007 0 RCC Mando-3
Kedarnath Trimbak Construction g
Khavtad
Rudranath Trimbak
36 | 01/2025 | Ghatsavali | Beed | Khavtad, Jagannath 12 Part 1 0.004 0 Dagadi Pavad Mango-4
Trimbak Khavtad
Sharadabai Bhagwat
Phad, Jagdish
Bhagwat Phad
(Babasaheb Genu Balck Berry-3
Sapodila-5
Salve, Sanket Manao-7
37 | 01/2025 | Ghatsavali | Beed | Namdev Tangade, 3 Part 1 1.6 0.055 0 0 Limbgni-z
Vishnu Saduji
Coconut-3
Tangade, Bhagwat Jackfruit-1
Sudaji Tagade,
Eknath Saduji
Tangade)
12.29 | 0.28945
Total Ha Ha

[F. No. G197/ANG-Beed-Parli-Vaij/Ghatsavali VIg/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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